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IN THE CENTRAL ADMINIST_RATIVE TRIBUNAL

KOLKATA BENCH, KOLKATA

0. A. No.350/00 !51 of 2018
MiA. No. 8¢D/ODUI2 of 2009

RINA KUMARI, Daughter of Late
Chashmalli Roy, aged about 22
yearsn, Hworking as a Junior
Commercial Clerk at NJP/lsaz‘cel
under Senior Divisional
Commercial Manager, Katihar
Division, N.F. Railway, and residing

at Quarter No. DS Colony 11F, NJP
District Jalpaiguri, Pin — 734007;
... APPLICAKT
VERSUS
1. UNION OF INDIA, through the
General Manager, N.F. Railwav,

Maligaon, Guwahati, Assam,
Pin-780011;

2. THE CHIEF PERSONNEL

OFFICER, N.F. Railway,
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Maligaon, Guwahati, Assam,

Pin-780011;

THE DIVISIONAL RALIWAY
MANAGER North East Frontier
Railwéy, Katihar Division,

Katihar, Bihar, Pin- 854105;

SENIOR DIVISIONAL
COMMERCIAL - MANAGER,
North East Frontier Railway,
Katihar  Division, Katihar |,

Bihar, Pin- 854105;

... RESPONDENTS




3. Accordmgly, the O. A is dlSpOSCd of as w:thdrawn
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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA
No. O.A. 350/00151/2018 Date of order: 11.6.2019
M.A. 350/00412/2019
Present  : Hon’wle Ms. Bidisha Banerjee, Judicial Member
| Hon'ble Dr. Nandita Chatterjee, Administrative Member
(RINA KUMARI V. N.F. RAILWAY)
For the Applicéh‘t"- | MrB Chatterjee, C:bUnse%’;l

For the Respondents ;" ‘M. B.P. Mahn Counsel

Heard Ld. Counsel for the partles
2. Ld Counsel for the apphcant submlts that the ICC has given his

report and he W1shes tofchallenge the Same before appropnate forum

4. M.A. stands" dlsposed of accordlngly

(Dr. Nandita Chatterjee) | (Bidisha Bdnerjee)
Administrative Member Judicial Member
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